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Indostry. Thé termig of referélick of
the Working Group inelwded ¢he
following:—

(i) Mrmulation” of estimates of
éverall reqﬁireme'.nto and likely de-
mand for cultiiral papers and 1o
suggest a policy ~Iramework for
achievement of targets;

(ii) examination of the present
pattern oI pricing and distribution
policy of the paper industry, and to
suggest an appropriate policy frame-
work in this regard.

The Working Group haq submitted
its report in 1979. This iy under
examination by the Planning Com-
missidn. _

Resentment on Import of Paper

*212. SHRI JANAHDHANA POO-
JARY: Will the Minister of INDUS-
TRY be pleased to state;

(a) whether private sector paper
industry has resented the proposal for
the import of paper to the tune of
50,000 tonnes; and

(b) it go, the reaction of Govern-
ment to it?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
{a) No, Sir,

(b) Does not arise;

Unauthorised construeiions in Delhi

*213. SHRT TARIQ ANWAR: Will
the Minister of HOMRE AFFAIRS be
Pleased to state:

(a) whether it is a fact that there
+re more than 16,000 unauthorised
constructions in the Capital; and

(b) the steps contemplated by Gov-

Wmt to discourage fresh encroach-
ments on private and public land and
whether Government propose to
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consifer the guestion of making such
cmuuqﬁmuaebxnlublemm?

THE MINISTER OF STATp IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Yes, Sir,

(b) The matter is unfer exami-
nation,
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Fair Price structure for Sugar
Industry

*215. SHRI K. LAKKAPPA. Will
the Minister of INDUSTRY be pleas-
ed to state:

(a) whether the Bureau of Indus-
tria) Costs ig considering a fair price
structure for the sugar industry; and

(b) if so, by what time the Bureau
is likely to give its reports?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHR CHARANIIT CHANANA):
(a) This matter is under discussion
between the Ministry of Agriculture,
Department of Food and the Bureau
of Indugtrial Costs and Prices.
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‘(b) Ag the study has hot yet been

commigsioned it iy not possible to in-
dicate the time by which the report
will be submitted,

Review of Industrial Policy

*216. SHRI CHITTA MAHATA:
DR. FAROOQ ABDULLAH.

Will the Minister of INDUSTRY be
pleased to state:

(a) whether the new Government
at the Centre propose to review the
present Industrial policy in the
country; and

(b) if so, the details in thig regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) & (b)
Government intend to review the in-
dustrial policy, among the other poli-
cieg of the previous Government.

Increase in Day Light Robberies in
Delhi

*217. SHRI CHANDRABHAN
ATHARE PATIL: Will the Minister
of HOME AFFAIRS be pleased to lay
a statement showing:

(a) whether Government are aware
that the incidence of cases of day
light robberies has increased in the
Capital within the last few weeks with
the result that the life hag become
insecure; and

(b) how many cases have been re-
ported to the police within the last
three monthg and in how many cases
the culprits have been caught and
prosecuted?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA)
() & (b):

The comparative statement of day
light robberies during 12 weeks of
December, 1979 to February, 1980 and
the weekly figures of day light rodb-
Beries during the months of Decem-
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ber, 1976 to Februsry 1678 are indi-.
cated below

December December

1978 1979
15t Week . e 4 6
and Week. . . 10 -
grd Week . . 2 3
4th Week . . 5
ToraL . . 21 9

January  January

1979 1980
15t Week . z
2nd Week. 3
grd Week . . 1 6
4th Week . . . 2
Torar . . 13 13
Pebruary Pebruary

1979 1980
15t Week . . . 4 3
and Week. . . 8 5
grd Week . . 1 3
4th Week . . 2 10
ToTtAL . . 15 21
Granp Torar . 49 43

It will thus be seen that there is ne
increase in the number of day light
robberieg in the Capital. The sita-
ation js well under control and there
is no insecurity among the public,

2. Out of 43 casey reported durimg
the period 1-12-79 to 29-2-80, 4 have
been cancelled. Of thae balamce, 38
are under investigation, 4 have besn
challaned and 2 have been filed as
untraced. 87 persons have bheen ar-
rested in these cases. 5 of them have
been challanej and their eases ere
pending trial,





